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() To increase production and productivity of oilseed crops in the country,
a centrally sponsored Integrated Scheme of Oilseeds, Pulses, Oil Palm and Maize
(ISOPOM) 1s being implemented in 14 major ocilseed growing States of the country
including Rajasthan.

Under the scheme, financial assistance i1s provided for purchase of breeder
seed, production of foundation seed, production and distribution of certified seed,
distribution of seed minikits, distribution of plant protection chemicals/equipments,
weedicides, supply of micro nutrients and improved agricultural implements, supply
of thizobium culture/phosphate solubilising bacteria, distribution of gypsum/pyrite/
liming/dolomite, distribution of sprinkler sets and water carrying pipes, training,
publicity, etc. to encourage farmers to grow these crops. Further to incenltivise
farmers, the Minimum Support Prices (MSPs) of oilseed crops have also been

increased significantly.
Status of proposals of Chhattisgarh Government

12802, DR. BHUSHAN LAL JANGDE: Will the Minister of AGRICULTURE be

pleased to state:

(a) whether a proposal has been sent by Government of Chhattisgarh
regarding second instalment of funds under Integrated Scheme of Oilseeds, Pulses,
Oil Palm and Maize Scheme and National Mission on Micro Irrigation covered
under RKVY;

(b) if so, by when the said funds are to be released;

(¢) whether inspite of a letter written by Government of Chhattisgarh,
Central Government has not released second instalment of funds to strengthen 41
veterinary hospitals and 98 veterinary dispensaries for ensuring health of live stocks

and prevent them from diseases, and
(d) if so, by when the said funds are to be released?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
TARIQ ANWAR): (a) to (d) The funds allocated to States under Rashtriya Krishi
Vikas Yojana (RKVY) including its sub-schemes are released on the basis of
projects approved by State Level Sanctioned Committee (SLSC) headed by Chief

Secretary and pace of utilization reported by the State Government.

TOriginal notice of the question was received in Hindi.
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The allocation for Chhattisgarh under RKVY (including sub-schemes) for 2012-
13 is Rs.581.12 crore and an amount of Rs571.22 crore has already been released
to the State after adjusting the unspent balance of Rs.9.90 crore out of funds
released in 2011-12.

Creation of drought relief fund

2803, SHRI PIYUSH GOYAL: Will the Minister of AGRICULTURE be pleased

to state:

{a) whether any assistance has been provided for development of agriculture

and 1mprovement of land in drought prone areas in various States;
{by if so, the details thereof during each of the last five years, State-wise;
{c) the resultant achievements thereof during the above period;

(d) whether Government has any proposal to create an exclusive Drought
Relief Fund; and

{e) if so, the details thereof and the time by which the fund is likely to be

created?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
TARIQ ANWAR): (a) to (e) Government of India is implementing Drought Prone
Area Programme (DPAP) with an objective to minimise the adverse effects of
drought on production of crops and livestock and productivity of land, water and
human resources finally leading to drought proofing of the affected areas. From
26.02.2009, DPAP has been subsumed under Integrated Watershed Management
Programme (ITWMP). State wise details of financial and physical achievements

under DPAP in last five years is given in the Statement (See below).

State Governments are empowered to initiate appropriate reliel measures in the
wake of loss/damage to crops due to natural calamities including drought from
funds readily available under State Disaster Response Fund (SDRF) which consists
of contributions from the Centre and State in the ratio of 75:25 in case of General
category States and 90:10 ratio in case of Special Category States. Additional
financial assistance, over and above SDRF, is provided {rom National Disaster
Response Fund (NDRF), upon receipt of detailed memorandum from the State
Government following which Inter Ministerial Central Team (IMCT) 1s deputed for
assessing the situation and recommending central assistance as per established
procedure and extant norms. Ministry of Agriculture is, at present, not

contemplating any proposal for creating an exclusive Drought Relief Fund.



